1983 Motion re food [2 MAR. 1966] situation in the 1984
country

should come and make a statement clarifying the 7 I gIET % f& ama fafa s

positiop about the .status and scope af ths TesfiT al FATT ¥ FTOT AT OGN
Committee on Punjabi Suba.

THE DEPUTY CHAIRMAN: I think the Prime 3 B9t &1 a1zl aifir ag 3 | AR,
Minister took the suggestion of the hon. TSI, THFAT, Hed FIM, HYT, Y

Member. I think the Prime Minister replied. AW HYT IEET X §9 WAT o AT

SHRI M. P. BHARGAVA : The Prime . _ . S
Minister did not reply. # watfus warfag 1| d92 1 Wi

THE DEPUTY CHAIRMAN : But a 1 @81 4 41 & Wl @7 @%ar § f&
suggestion was made that it need not be TH 999 20 TrF Fia fea-faa e

discussed. - = p a i -
SHRI BHUPESH GUPTA (West Bengal): 1 | ‘160 @ T T2 @ & | ST &

have no objection to the Home Minister coming. [T+ & HATATT qTH & WEH A ag e
THE DEPUTY CHAIRMAN: Thatwas  5q & & 27 ST |
replied to in the sense that it was not E

necessary toraise the issue in thi House. g% oz & fr 2w 7 frad emmer &)
SHRI ATAL BIHARI VAJPAYEE (Uttar L

Pradesh) : Madarn, the question of whether the FHI §, FTATHIT .f‘i. a.|‘ih‘13 3T A
Committee on Punjabi Suba is a Parliamentary #3T 5=l & | F% &al 7 a% fowrag &1

Committee or not cannot be decided at a meeting ST 2 for &Ter WA N R ST &1 F
of leaders, of different parties. It is for the Chair, J ? f v AgRY padiail

for you and for the House to deci dt. I feel there * "1‘ EELIE] fa<aw mgra & g1 aHiEr ¥
is no relevance in the suggestion made by Mr. vF'VTlT FHT & dT['ﬁ 140 ¥ 150 o119

Bhupesh Gupta which was accepted. 1
SHRt BHUPESH GUPTA . I am jealous of "G 2 9% TE &% & | 9% g1 §

Parliament's privileges and rights jui t as many f% w7 97 wiwg % )1 € 3w O

matters are raised and brought here. Ft wrwTe TG ( FiFE oFg F37 0
THE DEPUTY CHAIRMAN: If that is the - P N %

opinion of Members, let this be conveyed to the ORI AT I19G9  | Ag T wR

Government. \"lTﬁTi fa affeafs #1 emm wofig qar
Mr. Vajpayee, you may move your motion. T qu g e a’ Faar wfiT af-

f_mffmé‘tan qer T § fF &L am
MOTION RE FOOD SITUATION INTHE 1 9949 # STl &1 T & a7 ag ¥

COUNTRY FTor & & w7 avor WAt 7 W s

ot e fagrQy ey (Fwemze) - AN A AT AT R AT o
wEteat, § ged wn g AT FIAT ATZ F G € |

“gor 71 ama feafy o7 famre fe HETEAT, MTAE HEHIT W €0 O 9

SR | oFNd Al R fF 3w A feaw srmer &

*|"That the food situation in the country FHE & | o & g gl ¥ yuw

be taken into consideration."}] f‘fﬁﬁ' st sfaer art & wew @

wgrean, ama feafy & FEE H e o e "'wﬁw’r ﬁzzr

*{ ] English translation. WEIUT &1 FgAr §, § I wedi #)
M2IRS/66—4 IGT FL W : "WITd 7 AW FY @y
gast sifas 7€ 8 (et w3t sud a8

i faaora 21 feaere 3w 7 sy
a1 AW faqoor 7 g ar @/ &
T 4 T wET ] Tw A e A



1985 Motion re food

[&Y @z fagrdy avaddi)
4T  AFRT qaad ¥ F@AT 5 3
AATH HT FHI F7 @IFN 73T 31 ag-A37
FT d@rar e | aewe fag w2z ¥
faa-faa a1 A az7 &1 790 &,
ATl gewrAt &, AT a1 g3 F
TFEL A7 ST ITANT A AT AT
FE HOATA FT & IAQ AT AL 9T
anar & P afefeafy waaz & wyerq:
T/ AT & TH e AFAT AT T Fifeg
e @377 7 w1 G & oz feearar
wrg 39 g 7 & ¢ Fear Sraear
i :

HENZAT, UF 1T A5 3 F ST F1 H7
F WA R FEAT A CTIAT TN TAT
TTCFL 2T A (Far ATARA0) FeAA
At FF AT A0 TMEIAT ITT R AN FI
ARCERIECE GRS TR E a1
g I aF T Aw § R 9T e
LCHIL B A0 AIAL 3 AA9T & AT
&Y AT HTTAA wLAT AL IAT afrormw
AIB TAT 0T | FM A FATF T FAT 3,
faa<or 2% 7 19 & T w47 W gArT
oY qr 33 a9 ¥, A T A4 8,
T FIAT IC F HAATC T A7 AV AT
fagaa ¥ fa7 anf arear &, ot w4
FY FAT AT & TE0T 5 AT4T 2 A0 77
T FORRT TR & TG ATA7I7 § AT
FAEAT AFA & TAT AT FAX 74T
1

FT AT TAGT F TT 41T TC 9
g wrarfas a1 7 5% Azsr &
AT & FATT F AT T A1IA Y AT
FRAAOEE 750 ¥ 974 teaTe
HEZT A AT AWT w7 A3 & fawg g
q1aT | g AT FT ¢ {7 w7 0w wgw
T A IR AT F aAEr & frai
gffeafa st 4 faagt

-1 afeww ST 7 A 7w ga
RAJATATFE | TR F 16aTdra
F1 A oF efqva I 7F F g

[RAJYA SABHA]

'situation in the 1986
counirv

afawifet & qor s @ a0 afz w18
afast egfrra & v @ i
7 A ST 1 A O fAa w e
AMATAA 27 ar amag afefeafy 7 -
FAr | AfFT qF e § oA wa
OO AN W AT oy wig afaerd
T4 A7\ ST FEE R 3E ® W
HTA 5 AF THET OF ITOEIT g | a7
F AT vz g frfreg A adr &
IFFATF A AX FTFATY | °F AT G
2 i amam awwrd A F T )
6T Y e gt AEw § 3 Ay
staar v farer & fag adi aman war )
a1 F47 ¥ 719 (agr § a9 7 41
A1 fga w§ wnat & gafaa g
AR A, HOET AT slaad
gaAar ¥ afefeafs az @ &
qAET FIA av gAnTIT T2 F AT |
afpT @i &1 srars A 34T & Faa
A0 AT AV AT ANIIZIE 7 G A1l
Fiz & fatiaeaeT gt fag msaaa |
Faarrferdt & s fsrar | 3i w1 et
AT AT ZT 37 F7 TF TFH Glexs F
Tl &7 fwsre 21 97 SaEF0 9T 9T
TET CAAH | IH AA F qIA A
7 TTT AT A ERT T FIREET A AiAL
T gig a7 77 {5 o7 agF $1 07
a7 zaq ux Cufgere” faan P Caz
qear g4r § q&A AT P T wom 4
Fiaa &y faasr Taar M@ " ar
TZATH WY § A2 | AT FAN AEEA
TET FLH AT a8 19 A9 a2 §
a5 T 7 oW T ANE AR
iEA was 3fEE wen W e e
Zw % feafy 7 2 & At Awr e 39-
o #1a & a1 @< F9aar §, gumard
#, w1 A eeF w49 g v ow aw
et afasrdr & ar gfas ary & wre
A FT AT A G AT TE A agy
FaAT Fifgq | 912§ 9T G o
YT gfae AreT @ 7 9 AT Te@m



1987

Motion te food [2 MAR. 1966 ] situation in the 1988
country
& amao a4 ¥ far 4faez 4 91, Suri AKBAR ALI KHAN (Andhra
qTATAT Y T @- 1 e AT £ 979 Pradesh) : Then they are not experts.
et &Y fafas s sfw dmm it vt fgrdt s« FT AT
& aficfeafy w1 qamaar a8 qaanT 2 fw aram & Fdfaq et ot go7 92

& | FTT BT AGA FCAT ATET |

& 9T Q&7 qAEar A4 & faaaor
& g1 2w 7 fagar aas g7 &,
faaar ga faai & & @ &, #ar 99
AP a@aatzrar w@gry ! AT gA A
9T &1 F9T FIT & T TATY 6477 A7
gfddat &1 & sar &1 draT -
T @ A1 g2 T4, 93 OF AT W
fawa a7 war & 1 47 21 F7AQ F1OF
gara Rar 4r % 41 TR DT TS
FW T q99 0 fAa wC &Y g, A qA
AFacfrnanagmascy:
TAS AT ACT {AY qL0LT A ALE TATH
aaeai T et Fradt A1 w32 aard
& ot w231 31 74T ForE 37 A 3
& A g, AT ORISR Od
fawex 7 an frara arg qar 5y
warar & difax § @ I TAAXT
fEaTAt K g T ag aqA gAT AT |
qgyzyr, AF W7 qar ¢, fawra gq
FT T 1 A A7 A a7 any g
st PRAT arad w1 weT @ fad gram &
a7 faa g57 & 397 9@ 7 5 o
#Y g5z w7 7 faF faaaat € afy
A A7 gRAT § | e faad waran ¥
gafas & @ § H@&0 ggaq wv wd
st Fod 34, o 94t wgan =
¥ T 31 ¥ ga wfdg gara &
T AHNE N

"The necessity or otherwise of continuing
the existing food zones is reviewed
periodically in consultation with the Chief
Ministers of the States. The date for the
next review has not yet been fixed. It is,
therefore, not possible to indicate at present
when a final decision in the matter is likely
to be taken."

g7 arfeam@mlt & amae 97 49
wgt W mfza feg ag srxfeamems
7z fraroara 17 Stasa & g an
HAT SA(TIT 1, 74 7 G{—Laissezfaire
—*, Tda Tl F1 faETTT g
gw alz faaroara % 49z & g gAY,
FTATAT 2 fea gy &, Arand & 99 T
faare war adr g7 @ %1 afdfeafa
T T T FC AT |

Fal-wAt war o & 5 g Iw A
AATAATEY TAATH THAT 51 dFe foam 2,
AT ATHA T ST 37 F97 Zrd | /
#& gz a5 | Ad gl & qg araq
FIACHI I 741 & 1 FIH F THTHAR
AEF & AT HIFTT FATH T AAEA
ST HT TET & 1T ARAALAT FT @Y
g 1 937 Prar fagia wradf &, wea @@
A &1 & & e F1 afcfeafzy 7 =na-
grfcw qar & 1 4T wEgrET A gt
FTH AL OC A9AT F07 % & W
A% wemr Wil fawer SAw avrA A
&1 #feq Gdm af@at & Fror @
AEAT G40 & WY § 39 97 AF gAR
AT HTAT ENT | ZATE TE AT AE &
ST 7 T § OF 9T AT 797 §, UF
FHT A3 T | AT F w7 o fng
At @Er g1 @ &1 q9T A ey AL
ara Ay w1 AT ¥ & fad fare 7@
& | Wox gy & gy AT ¥ A w2 faa
% 9 997 SAATST ATZL TEF 0T &7 |
AT ¥, AT F WA 7 A1AT GAT T
oF w5 AT gE  wAm R fF
ard waAT adr quy wiadi 51 @y e
FAT BT ATA FLA & | W A fAdT
B, T A AT § AT HAA A T
drfaa T 31 At 97fa Gar g v @
g Ad) qaF B ) A0 ay wdr oA F



1989 Motion re food
A A1 AT 1 ATAA &, A e femia
Tl AFAN-AAT S FTATHA FAT
FLEA FHET T 4 qTC_qUAT @A |
HAY AFAT qg T T AF T T THFA
3 s Fsz afaor 7 g ol 7 %7
AT FY ATHFT AT FT BIS ATHHT 7S
&1 afpq guetaar 1 wor & % 29
qRerr ¥ 39 97 9¢ «€r faqne ¥#7
A0y ufFa] ® BT FHT A0 AFT R
A ST T BT, sy R AT
afg 21T & st sorear med) wfzar 7
FH WAC &1 TAw fawiry e -
9T & HOOT TAT 0T WIAT | FHAH FI
EERRIEE IR Gk R ARLER TR
1T 43 TF, FAT F¥ A0 sqraAAFT
TAA A4 T AT AF ZIAT |

REEAT, ¥ TV HiwT 3525 A §
faayt qar stqar 2 fr fook go adl
AT, =, TCATE, TTH0 GF IFAT 91 T
&1 a2s o 7 OF av< w3r 91 fr gar
T F AT AT AGA | A1 A4 G OAT
waar & {5 39 g8 7 A Sfa aar 2,
wear fq@s Tar 1 1950-51 F T
42,17 97 OFT | AT F74T 47 H
1961-62 ¥ T2 GART FTFE 59 ATH
45 AT FI AT | TEATE T GARA T
4% W &) 49 1950-51 F 1 ®UF
11 @& 6 g0 R a7 F e
AT WET 41, F AEHL 1 FUT 58
ATE 40 FATURT T MY | qT H
14 &9 11 BT & 9@F¢ 25 o1
sewqwemar@wal LRI
& fwami &1 faaasc a8 frawt v
T FATT TAT T SARAT @ &, 9 G99
forwraa & f 377 @arg sfags w17
AT B 7T e A g
ug &% § far s s g2 o o &y
ST WATHE FATA H0 FOSH F,
q G0 T@r BT RITH AT {TAT G ATgar
2 | AfF o, T w7 AT @

[RAJYA SABHA]

situation in the
country

& T94 ar gt 7 fag gams & qzq
Yz o gars F T AT A7 AN 8,
4 T ATt sy|t 7 o femn st @
adt ? afg sqrrdr qrer gAvEr wAT §
q WAl AT w1 A o 3N fave
 fo Aare e o | 2T v e
&, I war wwar & {6 99w 7 o aaa
15 1 H7 ¢, 40 A1 TA 47, 25
AT WA HFRT FI7 ATACT ATATE F TEI
FEIFE R AR E R s ECE AN E L]
AAT 97 HIFTT @OTAT ATEAT § IA
A 9T AW d99 & fom daw 7@ § )
qdvam ag 21 war & v 9z g fars
TR\ WERAT, R O w4 g% W
fa owd, & w7 a9 F A § I
ZaF 9T TE @ qAFAT | X FAL F G
AT AT & | AEN ATAT F TIGAT B |
FF TH AN BT F4T Z00 7

1990

agr feafa w#g Tl F A1 2
TALATA 7 AT AT AT qHEAT F | qg
TT 50 @Td 9T A, 10 ATT FA TEH],
5 @M w9 qATT q¥r gE F A1T I
a7 FFA T 9T AF F | WA WIW
q 5 @M WA GAT TICZAT R | A A
A1 AE BEA A AVAT E | T AT T
A% wAF AT | K AAAE AST S
& Fgert w6 o 7 BEA A e
&, IAF A H T T AM T g
g7 faar &% f& gars & @ 7 sma
qz o1 gfadq Jm FAr q, AT
#17 seachsig afaaa 9q afagdai =1
FEAr W9 AT Far ek gt

& e A v & fF oo aw
& | ST TETA WAl WEEAT A FEr
fe qo & w2 AT g ar fmasT 3%
atzar WifEd | AT ¥ g w9 g
S ated & g agar § | Afva ofee
FzaI7 &1 wE 48 § 5 gw d & weir
arit /@ s & o ye Faita w25
w1 waer F7 afew adm wfgadt &



1991 Motion ic food

IO A7 TFAT TET & | el #OTA
A F1 G747 A9T GAT & | S AF
T § 56 w9qr 9fa e fawar €
az wHTE ¥ 150 war ufy few
fas var 2 ofiw w2 & 160 war wfy
faeafm wr g sraasTan g
THIA § FAT 54~55 w947 wiy fmew
fax 771 & &fsw g3 145 w947
afq fea fas 721 &) wox wAw H
Fa1 50 a7 gfq fEew faw @ 2
afFA F79 4 150 To H(T HZTH | Al
150 %o wfy faae= faw wr 1 9=
AT 0 ZHAT 921 A=Y ZiAT & A9 HATH
F Sif-fer a7 oW #ogghw
Trearga foAar &1 Um § IEw
TEATN AT TR F AT G AT TG Tl
FI AW T AT F0 AW A0 ZH A0 @
garw A o A & gwr feard EW
@ A7 H 3w i F s w2 A
qq TAT & AT gw 3w ofefeafaat
B E, 9T 3 F F 0T IF 97 250 %o
T IT FQ AAE | 5 HL A AT A1
w953 77 71 Afaw 27 7 oW A
iy F WiE {9 e 97 T e
AT FHATLT a2l T T F1F qAT /2
¥ W dgdm afaaw amE g o
AT WD OET U ARW & fFT 9T @@
FT Fifow FT W@ E

g ata W % & fr g afoqy
H UFA AT T WA FH T AL qH
afrga ¥ @ 9T A T FE F
wrew o Tiefeafa dar g4 &, 3w faae
z 1 7 a7, 7 of wfrEdt ¥ afoonm-
ey ot w afg gf } T@E T
&t far s wFar &

v a4 fafaq g ag & f oo dae2-
FUH H LT A AT FHE R AT
7T &1 72 , afaw mvwe, fqumae
TV FYFIT AT WAIE AHA T AN
28 | WA WAL ST F e W A
FtFz s A5 5 a9 T ga T

[ 2 MAR. 1966 ]

situation in the 1992

country
AATH AT AE WA AT B 3 AT
T FATT AR WA X1 Qe 2 Z A1 I
T wAfer gmwEd o 2 a8
saar @Al fond, T oo @ wd
arfer 72T g0l | SR S\ 6T S
W, 7 oz dr faeedt 4@ g oafe
st 2fee & ' of awm fam an
% | afe w0 e am A Aifa
A FEAT FE(T 1 BW AW 71 feafa
AT & WIHA H GETT F AI19
AHIET WA FT GE AF & wAT 2 |
afg aar wmn &y wsg g fasl
T agw F a7 F o faegm A g &)
H UF TEIEI TEAT HIZAT Z AT AT )
991 58 %o fFAEE wAT WRIAT A1
AT & AT FET 9T 48 AT 100 To
wfa fomze 3= AT &1 9na & s
a7l % 54 o ufy famew o
IR AR TV 80 To fHmEE F9T M
THT HTg GWF & FAT WITH FI65 To
e 937 #T a7 9T 128 Xe famew
far 1 TEndT =wT wew wEW H wRIUE
i 90 To fFgzd TAT 1T ABT 9% 170
%o faaes fawr 1 o3 avg & qwegH
AT G 7 TAF T TR § | UTEIH
HTETT A HHFFT 40 o faqea & 9@ &
TiEr A1 fagT & 71 %o famew &
fema & &t wgae &1 FETA
9 100 %o ufa few ¥ e &
a1 wAfs  WEH &1 GF 97 75 Te
& Aa77T 90 w0 W [FEes a% 47
Fremdfeg darsfeat & a9 o g
1 wAfaa ge & o1 & s
FTAIT FAm e "@aefet 7 s
a1 , afea wfa fFEew 9 50 gaiw
TR F | oA SAW AL A adH
AT T AL | T A A e A
TE[ T HIF T AT TOAT =1 TR
A7 q=wq wr vwifgw ¥ fgar g0
FOFH WA (2T TEed & wenar wen
qEO F F4E HAT F WOT AT LA A



1993 Motions food
AET WA AT | UF Wel Werad
F yey waw 37 faera war F Fara § o
HFA WHIST TATZET 95 Fo ulF
ezt & faaa & et <o adEd
& i gvat % ot anw sfea wsom
F1 130 %o § AV 150 w0 w7 fFme=
T TLH TAAC § 1 95 Fo &T LT,
150 %o 7 fadr, va faza & F1%
60 o & AT AFIE, qg T HATHA H
AT A AT HrE o ferfn w0
ST AN [ HIHT E G /g1 An
ST HOAT 7 W 39 A AAT AIZL A
FT TG FAT F Aoz Heprzfeat
1 @, W< g7 fora | A iz wen-
feat «&f &1 s wrnzfent & & 928t
waAM FaTH g afmazd
FEAT ¢ FAT IEIEW 7w fAeer W
TG | T AT A A @
FiT fFar ar 4 #9740 %o 50 90
fza & faema & =1 §99 717 %4 =57
A, dr feEar =T #EIT ®oaEr
FTHAT, FA9 FH R AT Y AT
wET ST wx & A | &fey aw q
4% 97 155 T A1 TE AT TS 7977
Y AE H AT
3P,

arra a1 gfer & Fas-sem wibt
F 9C Bl AEY &/E 2 nFaE g
W oWl AEY |@dr a7 & qE g faga
afmmer ag & v & F qa s
T A E, AN A1 qA AT T AT F |
TAHEATH 7 W TRl 40 Fo 5y Fea
faw =t &, Fd0 65 %o Wl fmza
fav &1 &1 w7 a1 A FE 42
w0 afi faza &, 591 &I 62 %o
st e 72 e @ 7 ad s
F TAA 7 TH AT A NAwFAr g fw
Sam glivadl fe @a F o §
fvtr faar o fasmst & wees
AT WAy 7 45 1 TN w57 I
1 Fm aaT weT § afra aa

[RAJYA SABHA]

situation in the
country

wiet # AT A fEw ge o awen
FAG 9T T HGE AT A @ ) Gwen
wAgmaw oft § foerwt gw a7 &
frd e wfzaedt 30 emar ags 19
e afam g

1994

WA @AT, 77 faasq § i3 afgma v
awigw faar s fans gy e &
@R sas 77 SevmE awe 31 AW
AWGF S | srmIS & AT A A
a1 oo ST avnT Fi avv a9
4 & war mfgm o fag d@fsue W
qICTT AEIN FOT | WAl WARA TE
AUFT T2 37 794 2 fa qsw a7
G| §UE W % SEfs adl 4
aTdt, &fFw 2w & = g8t & @
grafmm & sare 07 W T Avg AT
favi A e ot @) fAg = sfam
EEE G et ) - A B e
wel & 1 afew sprv-se e AT
aFr-AeT Aifant @i a7 3 W
qT AW A7 Wifs H© T T 0AE
7 7|, wa fag @77 % 29 ¥ sfew
afu g fer 1 i ag A g s
FIW WA UH Fl T A A GG GO
g aq gz foufa @ afaer 7 oy faafa
e wAAl &1 TEAT fmam asd
& fam o #@fgaa & SwmE aR7F
TETER FT W T 7 BT 91 wbed
qr g 6 fefgmrs 3o
G i o o = fE

arard qd w57 fag g 9
AT T & wOF o7 @i w1 wfime
g1 fad snd | 2 S99 &1 manu
Wil TsET F F13W AT WG | SF
T AL ARIA £ | AT A wWIATRA
7 vz f5 @ra F o A 3w F f@a
dar &, afew w2 Aot ¥ oaw
wET AST #1300 TEE AT
HAWAAT § | FEA FIAIT K OEE
1T AT FTF W snAvEE AT g7



¥95%  Motion re food

A fgd Frad aw 79 Ga0 F 990
AT § ofaior &% ST ST &
#Faer foaeroor 557 symeay 50 EF

T8 gl W FEOGEF v A
A sy ) o g9 wend ge fad
TN 78 § w7 faawr far g | B@
Fremt & farg, afes wogdl & fad
AER F S g Anar & ek sfuw A
T AT F syger F1 G |

gonwr gfe & i ad & WA
S & FATT U W Ff ARW(AAL T
1 "1 fagr sy Aww e g 39
T AN IVA HINF S0F | GAT
T qr wwes ggdl qiw &1, M 98
TLATTH Fook € 21 %991 £qvAa i
¥, AT W | a7 w A A v
7 & A WE W wEFA 49,23
fafaaw wwg wfw g&r § ot @41 A
2, afpg 97 o< & w47 ST 9%
T 9T qgT @dr F71 gaea fFar w1 )

aff qare aa afawaw sia &
A 1FaT F ww W fAE s
FrrraY o7 =9 357 § 9mE W | aT
7 st ams & fad w9 ) faad
1 =57 odr 2 faad faam faad 3
afaar &1 @ FT oAw 1 Faif
S FT TEC TO0 H qFF 9T AT
fa=rz Far ster )

o HFT AT 2 EW WEd 7
s g BET JAE AEE T § GAAT S |
O AT AEA N WA A A1 AT ar
w71 § g & R o 2| awwm A
5741 | gf7 3wz & =7 fmr =57 aw
A afefaat a4, Fam & <0 0,
Fa Hf A g0 & A FTH F I
7% wrt dr afvfeafa i 3@ 57 ot
39 < fawa wrey 't 51 wwat 8 1 afET
AYE FAWTT WTEA H EAA FOATAAT,
TEAT AT ATZHAT Tl AT FTHT ZIAT

e o

[ 2 MAR. 19661

situation inltlte 1996
country

T WAELE W9 W N SEa
FTETE |

The question was proposed.

THE DEPUTY CHAIRMAN: There are 15
amendments. Twelve amendments are in the
name of Mr. V. M. Chordia, and three
amendments in the name of Mr. Abdul Ghani.
Bui Mr. Abdul Ghani is not here. Mr. Chordia
may move his amendments now.

SHRI V. M. CHORDIA (Madhya Pradesh) :
Madam, I beg to move:

1. "That at the end of the motion
The following be added, namely :—

"and having considered the same, this
House is of opinion that the whole of
India should be treated as a single unit
for food distribution and supply and all
the food zones should be abolished'.

2. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that arrangements
should be made to make foodgrains
available at reasonable prices in those
areas where State Governments have
arbitrarily procured foodgrains from the
farmers in the name of levy and
monopoly purchase'."

3. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that the importance
of irrigation schemes should be realised
and top priority should be given to them
in order to make India self-sufficient in
the matter of foodgrains'."

4. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that Government
should give up the policy of making huge
profits on fertilizers and that, instead,
make available to the farmers fertilizers

at subsidised low prices'.
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[Shri V. M. Chordia]

5. "That at the end of the motion
the following be added, namely:—

'‘and having considered the same, this
House is of opinion that corruption and
favouritism and, in particular, the
lassitude prevailing in the agricultural
research institutes should be removed and
they should he made more efficient and
useful'."

6. "That at the end of the motion
the following be added, namely :—

sand having considered the same, this
House is of opinion that the support price
proposed by Government should be
determined after taking into
consideration tlie income and
expenditure relating to the production
from marginal land, and the prices should
be so fixed as not to attract the farmers to

(Kl

produce other commercial crops'.

7. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that steps should be.
taken for devising and manufacturing
machinery necessary for agricultural

"

purposes in small fields'.

8. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that the recovery
from the farmers of minimum monthly
charges for electricity used for pumping
sets should be stopped, and arrangements
should be made for the recovery of only
the actual expenses'."

9. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that the manufacture
of pumping sets required for irrigation
purposes should be encouraged'."

10. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that arrange-
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ments should be made to provide io

farmers power connections for running

electric pumping sets'."

11.  "That at the end of the motion
the following be added, namely :—

'and having considered the Same, this
House is of opinion that concrete steps
should be taken to relieving the farmer

(K1l

from mental worries and indebtedness'.

12. "That at the end of the motion
the following be added, namely :—

'and having considered the same, this
House is of opinion that the Ministries of
Agriculture in the States should be under
the direct change of Chief Ministers or

(Xl

Senior Ministers'.

The questions were proposed.

SHRI ANAND CHAND (Bihar) : Madam
Deputy Chairman, the Motion was one for
consideration of the food "situation in the
country, but my hon. friend has taken most of
the time in emphasising the difficulties or the
shortfalls which in his opinion, the country
and the cultivators are facing because of the
promulgation of Single State Food Zones. 1
should have thought that in a discussion of
this kind he would have brought the whole
policy of food production, distribution and
imports into the orbit of this discussion so that
the House would have had the chance to
debate the problem as a whole. Anyway, since
he has chosen only to point out certain defects
which, according to him, are standing in the
way of distribution, I would try, within the
limited time at my disposal, to put before the
House the other side of the picture.

Shri Vajpayee has been at pains to explain
that, in his view, there is no paucity of
foodgrains as such in the country, but there is
maldistribution.

SHRI\TAL BIHARI VAJPAYEE : I quoted
the Prime Minister. I did not say anything like
that.

SHRI ANAND CHAND :
impression that I at least got.

That was the .

SHRI ATAL BIHARI
wrong impression.

VAJPAYEE: A
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Stall ANAND CHAND: In my opinii n it is
not so. We are facing a serious shortage of
food in this country. The question is not one
of only distribution. The question is also one
of increased production. The 'figures that have
been given in 'the Review of the Food
Situation' from which he quoted, make it
absolutely clear that the food deficit last year
was to the extent of about 7 million tonnes.
And this year it is going to rise to the tune of
12 to 14 million tonnes. Now, Madam Depuiy
Chairman, although from the chart of
distribution one can say that the average per
capita availability of food might he about 13
ounces, which is supposed to be the basic
minimum under these circumstances, We must
not forget but we must always bear in mind
this factor, that m India nnlikc in oiher
countries, we have not got supplementary
foods like eggs and milk, to supplement these
cereals. Therefore, the intake of 13 ounces
which it the present moment is the food
supplied to us, is not enough in this country
without the subsidiary foods being available il
cheap and economic rates, to keep body
moving or to produce the calories that go into
working the human body for >4 hours.

Shri Vajpayee has been at pains to explain,
and 1 myself had some doubts whit h I
expressed the other day when speaking on the
motion of Thanks to the President's Address,
that with the food zones as they are now,
where practically every Slate is cordoned off
into one food zone, there is restriction on the
movement of foodgrains from one State to
another and that we are not, in my opinion,
adopting a national policy so far as food is
concerned. That was my view, and that
remains so, to a eertain extent. But when we
look, at it in ihe present context of things we
must not forget, what would be the result if the
food zenes were abolished altogether and
immediately. One effect, to my mind, would
be increase of prices all round. Shri Vajpayee
was at pains to explain that prices would fall
or tend to fall, because in tain areas at the
present moment food is available, foodgrains
are available. He s:iid gram gr was available
in Punjab, that it was surplus, but they were
not selling it because they want higher rates.
On ihe other hand he says if the movement
of
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foodgrains is made free in ihe country anil if it
is in the hands of the private trade then the
prices of foodgrains would fall. These two
things are not complementary to each other. If
today there is hoarding because they want
higher prices then if the food zones tire
removed tomorrow, then there will be
profiteerine on a large scale. The prices will
not go down. My hon. friend also made th;
point that so far as some particular areas are
concerned, the availability of foodgrains is
there, but the purchase machinery is not there.
I may respectfully point out that there is this
purchase machinery in the States. There is also
this Corporation which has been established by
the Centre. But at fb* present moment paucity
of foodgrains is there. In the end he very
rightly pointed out that he wanted distribution
plus the purchase of foodgrains in this country
and that the matter should be taken over by the
Union Government. So far so good. But this
poses two very important problems. One is the
problem of finance and the other is the
administrative problem. Wherefrom is the
centre to produce the tremendous finance that
would be required if you want the foodgrains
in each of the surplus States and in each
surplus area, to be procured and sold by the
Union Government ? Secondly, is there going
to be a duplicate machinery of administration
so that this procurement may be effected in
each Sate ? Agriculture is—and rightly so—
today a State subject. In this direction the
Centre or the Union Government has to work
with the utmost cooperation of the States and
this can only be done if th;re is harmony and
not disharmony between the Food and
Agriculture Ministry at the Centre and the
Ministries in the States. Therefore, to a very
large extent, we have to depend upon the
administrative machinery which is at present
functioning in the States so far as procurement
and distribution of foodgrains are concerned
Of course, the movement of foodgrains from
one area to another is there. Those areas which
are happily today surplus in foodgrains are
sending their foodgrains io the deficit areas.
When there was scarcity of rice in Kerala, the
adjacent States in the Southern zone came to
its aid and rice was moved. There is no
question of this not being done. The position is
this. If these food zones are abolished all at
once, then it will be just losening the
flood-
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[Shri Anand Chand] gates and the prices
will go up all round and there wiH be no
stopping ihem.

Madam Deputy Chairman, with your
permission I will mention certain points which
ray hon. friend did not mention but which I
think are pertinent to the debate which is now
going on in this House. It is true that food
production in this country has not been up to
what it was anticipated. The First Plan had a
certain target The Second Plan had ti certain
target and the Third Plan, of course, has a
target which is higher than that of the Second
Plan. We must remember that when we
msntion these targets that are there in our
Plans, the targets tbat are mentioned are the
potential targets. In other words, when we state
that by the end of the Second Five-Year Plan,
the potential target would be something like 92
or 95 million tonnes, it did not mean ihat 95
million tonnes would be produced in the
country. The potential target meant that given
all the facilities in ths matter of manures, in the
matter of seeds and in ihe matter of human
effort, it would be possible to produce 95
million tonnes at the end of the Third Five
Year Plan. And along with those important
incumbents that I have mentioned there is one
more very necessary incumbent, namely timely
rains m the country. Ths monsoon in India has
always been erratic. Last year, of course. it had
been more erratic than in any year perhaps in
living memory. It has always been erratic and
it is to supplement that deficiency that the
Union Government and the State Governments
under these Five Year Plans have launched
upon large-scale, major, medium and minor
irrigations. Tn certain fields, of course, we
have met with success. Take for instance
minor irrigation. In the First Five Year Plan the
target was 11.2 million acres, and th.-actual
achievement was somewhere to the lune of 9
million acres. In the Second Plan the target
was 9 million acres nnd it was achieved fully.
In the Third Five Year Plan the target for
minor irrigation is 12.8 million acres and the
achievements are expected to come to round
about 13.1 million acres. So. we cannot just
say ofthand that nothing has been done so far
as this particular prob'em is concerned. Let us
see where then these shortfalls lie, why we
have not been abls to achieve the
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approximate potential which we aimed ht. If
we gc into ths question a little more deeply, we
will find that it has really been the fertilisers,
which have brought us down, which have
brought down the production of food in this
country. Madam, regarding fertilisers the
question can be asked, whsn it was estimated
that the planned capacity would be something
like six lakh tonnes, why has production been
only to the extent of four lakh tonnes ? There
again, it is a question of continuing the
process. I think we forget that in this or any
planning, when we put in a certain date, when
we put in certain finances, there are certain
other aspects also to be considered. Take, for
example, electricity. Whsn we say that a
particular project is going to yield two million
Kw. of elec-ricity, it does not follow that it is
produced in tbat particular year. Sometimes it
is achieved in another year following or in the
following years, or ths following couple of
years but the yield is achieved rally and
certainly. In the same way, in respect of
fertilisers, when the capacity was aimed at six
lakh tonnes the idea was that it would be
produced purely by State enterprise. It could
not be done and the private sector also did not
take thia up because the profit was not much.
That is the reason why now the private sector
has been introduced into the question of
production of fertilisers. I know there has been
a lot of criticism about it. The Prime Minister
today answers it and she said that to a certain
extent it might be cheaper for people from
outside coming and putting up this thing. It is a
healthy thing also because if Government by
itself is not able to produce then at least if a
factory situated here produces fertilisers in this
country, we will not have to drain away our
meagre foreign exchange resources to import
these fertilisers from outside, an import which
is a big drain on our economy. So, I hops thali
in the days that lie ahead, in the years that lie
ahead this lag will be made up anj wilh
increased fertiliser production. the production
of food per acre will rise. This is the only way
in which we can meet the present food crisis in
the country.

One word more before I resume my seat.
There is a programme for the installation of
wells, I believe something like a hundred
thousand wells electrically operated
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are going lo be put up, which would irrigate
another three million acres. There is a problem
before the Government for the revival of the
Krishak Samaj, the Cultivator's Forum that
were in existence. I know that they have been
dormant in certain areas. It was a good idea
but it was allowed to remain dormant. I hope
the Food Minister will take more interest in it
now that he is closely associated with il to
revive it. There is the problem of the Young
Farmer's Association which, 1 believe will be
able to help and then there is the idea of the
Tonnage Clubs where every farmer who is
able to produce a certain amount of foodgrains
per acre which exceeds a certain tonnage can
become a member thereby developing
discourse and intercourse between each other
pool the knowledge in this particular respect.
This would help production to a large extent.
All these things will, of course, take time. The
basic question is: time being short what haa to
be done to meet the deficit which we are
facing? I think the Government could not have
done otherwise than what it has done, one, it
has to emphasise greater production per acre
«ind two, take in imports from wherever they
are available. It is not a question of begging, as
the Prime Minister said. This is a question of
bare necessity, this is a question of
interdependence. Therefore, I hope that in the
times to come we will solve the problem to the
satisfaction of the people of India.

Thank you.

SHRI DAHYABHAI V. PATEL (Gujarat) :
Madam, I think the House will be grateful to
our friend. Shri Vajpayee, for focussing the
atiention of the House and of this country on
this problem. In fact, this is a problem which
has been with u since independence. One
wonders why this country which, before
partition, in the British. Empire used to feed
the Empire, was the granary of the Empire,
has become a country that should beg for food
every time. This is the achievement after
eighteen year's. Even the late Prime Minister,
Pandit Nehru, warned the country more than
once and his planners that if we failed on the
food front, our Plans would be nowhere. It
seems his warnings were not heeded to Or
sufficient attention was not
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paid to the warnings. And, why ? There is ly u
section of opinion, more than, a section a
class, which has developed a interest in
controls. They want controls over everything.
Even though this policy of controls has been
tried and has been given up because of its
failure, whenever there is a shortage, failure of
rains. they want controls imposed again. A
vested interest has developed for this type of
controls, whether it is a control on sale or
zonal restriction or anything. My hon. friend,
Mr. Vajpayee, rightly pointed out the greed of
the State Governments to make money from
another State Government, the greed of a State
which takes advantage of the circumstances of
a deficit State and charges more. This can only
happen when we have these restrictions, zonal
restric tions as well as restrictions on sale and
purchase. The Government machinery is
always slow and faulty. We were hoping that
the Food Minister, after he took charge, after
he had talked with the Party Leaders. I think it
was in July or so last year, would bring in a
new outlook and would tackle the problem
with a little more imagination and in a new
way. Unfortunately, his task has been made
more difficult because of the drought that we
are suffering from but is it only drought? Is the
Food Minister not a prisoner of his ideas, of a
machinery, of a doctrine and of people who
want to follow such doctrines, because of
which he is not able to change tha situation ?
Looking at the papers, Madam, one feels very
sorry. The other day I was looking at a paper
while I was going to Madras in the plane I was
given "The Free Press Journal" and there is a
small news item there. One should be grateful
to the countries that have come forward to
help us but what about us, what are we doing
when we have come to this stage, when we are
begging in this condition before the whole
world ? Italy's National Television and
individual aewspapers have collected about
6,000 lire, that is Rs. 4.7 crores of rupees, to
help India solve her food problem. The
independent news paper "La Stempa" said that
it had sent three plane loads of food to India
and twelve more would follow. From the
Vatican City, His Holiness the Pope will on
Sunday send twenty-two lorries destined for
India with food supplies. VVe ate grateful to
His Holiness in that he has come forward in
the time of our need to

2w,4
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help us but where does it put our country ?
From Oslo, Norway, to-day the news item
says that Oslo has decided to grant 2.5 million
kroner, that is about Rs. 1,700,000 worth
immediately of famine relief to India. This is
a Government announcement.

Where are we ? We are like beggars
standing before the whole world.

SHR! P. K. KUMARAN (Andhra Pradsh) :
Shame.

SHRI N. SRI RAMA REDDY (Mysore):
Not at all.

SHRI P. K. KUMARAN : Very good; you
go in for it.

SHRIDAHYABHAT1 V. PATEL : This is the
beginning. The whole world is doing it. It
makes lis feel ashamed that we are unable to
manage our affairs properly and why ? Have
not other countries managed their affairs
properly ? Have not other countries improved
their agriculture 7 Have not countries which
had a backward agriculture become the most
productive and have they not started earning
foreign exchange out of their export of rice,
out of their export of food ? Why don't we
learn from them Madam 7 It is this obstinacy
that is coming in the way and I was hoping
that the new Food Minister would be able to
give a new look to this situation and change.
We may perhaps have a little more patience
and sympathy with him to help him to tide
over the difficulty but the patience of the
people cannot be tried indefinitely. The Food
Minister and the CongTess Government had
better remember that the French Revolution
came out ef a situation of starvation of the
poor people. There was wine flowing, there
was food flowing, there were dances, there
were poets and writers, in Paris. Paris was
very affluent but when the people did not have
food, came the French Revolution. So this
Government had better take a lesson. This
morning we had the Prime Minister's speech
and all that we got was this:

g S, g 3 wAd & 3R ugy o
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dam, this country has been bled white in
taxation for building river valley projects.
How many of them are producing what they
were supposed to 7 Are they
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giving us enough water and irrigation ? And it
is the greed of the State Ministers to collect
heavy water charges that comes in the way of
agriculturists. All this should be scrapped. The
agriculturists, the smell agriculturists should
be given encouragement. He should be given
advice because the bulk of our agriculturists is
not sufficiently literate. I hear sometimes in
the evening the radio giving hints as to what
to do. 1 do not know how many of the poor
agriculturists ever listen, whether they have
the radio nnd whether they have the time to
listen. I know the Congress election
machinery is being spread all over to the
villages and at the time when the agriculturists
are at home their propaganda is spread
through the radio and at the time when the
poor agriculturists are in the field this sort of
hints to the agriculturists are being sent. Who
hears it and how does it help the poor
agriculturists 7 It does not because the basic
idea is not to help the agriculturist.

Madam, this morning there was my calling
attention notice about the Narmada Valley
project, and how the Minister dodged the
question. We will be patient with the new
Minister; perhaps he has not found his feet.
But why was Dr. K. L. Rao hiding behind
when he has been in the know of things ? Two
years ago he came to Gujarat to meet the
Chief Minister. At that time Dr. livaraj Mehta
was in charge. He met the members of the
legislature and he assured us that the Narmada
scheme will be taken in hand early. It was at
that time that I pointed out to him that just
before the first elections the Government of
India promised Gujurat the Tapti scheme and
before the second electron the Mahi project.
And both of them are still hanging fire,
undone and incomplete. Now that the next
election is ahead they have come up with this
Narmada scheme. Madam, the Narmada
scheme has a history behind it and few
Members would know it. A retired engineer of
the Central Provinces Government under the
British regime—Mr. Wadia. I think was his
name—had prepared a scheme. He went round
from door to door to everyone of the new
Congress Ministers after the new Congress
Government was formed and explained to
them that this was the one scheme that could
give an immediate return and the largest
benefits to this country not only for agriculture
but
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also for development. The Narmada rh Br
would become navigable right up to Jub-
hulpore. You will get a quantity of electric
power that you will not be able to use for
years; you will get enough power to develop
the aluminium resources in the valley and
what not. But the Congress Ministers would
not look at it. The matte, was bungled and the
scheme was put into the cold storage because
each one of the Provincial Governments
wanted their own pet schemes and no; one
benefiting everybody. Here Dr. K. L. Rao is
faced with the same problem. Every State
wants to put a spoke in the wheel and some of
them—I am sorry to say—like the dog in the
manger. The Maharashtra Government has the
least land to lose in this Narmada scheme; yet
they must also put a spoke in the wheel apart
from Madhya Pradesh which loses a large
amount of agricultural land. This is a matter
that can be settled with Gujarat. If one State
loses a couple of acres of good agricultural
land, the river valley project gives you lakhs
and lakhs of additional acres for cultivation.
What is the Central Government doing ? Will
they just go on sitting idly and watching the
situation ? At this rate they will never be able
to solve the food problem. It is necessary that
the matter should be pursued with a new spirit
and schemes of this type which will' give us
more food quickly should be taken in hand and
implemented fast. The many schemes that
have been hanging half done should be
completed. Instead of planning more'and
trying to put in more money in new schemes,
if the schemes that are already in hand are
completed, Madarn, there will be great relief
in the matter of food production.

It is quite true, Madam, that encroachment
has been made on the land available for food
production by cash crops but ihere is plenty of
land in this country yet, even with all this
development. In Bihar, there is plenty of land.
On some of the rivers I know of enterprising
farmers who have gone and settled on land
because there the rule is, a man who is able to
show that he has been cultivating the land for
two years ond paying revenue becomes the
owner. After the abolition of the zamindari
this rule bas been put in; only the people do
not know it sufficienlty. If a thing like this was
known to the people, if the refugees or people
who are displaced

12 MAR. 1966 ]

situation in the 2008

country

from elsewhere were told of this, I am sure
Unit lots of people would go and settle down
there because a large portion of the land there
is on the rivers where water comes from the
Himalayas and water is available all the time.
Does our Govern ment try to do anything
about it ? Has the Government tried to attract
people, agriculturists, to go and settle down
there and grow food ? At one time there was a
talk that the food portfolio of the States should
be held by the Chief Ministers. But the Chief
Ministers are interested in much more power,
in much more manoeuvring and having a say
in all matters and telling Members of
Parliament of their States where they should
vote and where they should not, whether they
would be given tickets next time or not, and
how they should behave instead of
concentrating their attention on the production
of good. That is the reason why we are going
down every day. Madam, it is a sad story that
so many years after freedom the State Gov-
ernments have to resort to firing on people
who are asking for food, that a little bov
should lose his life because he was in a crowd
that was asking for food. That shows the
extent to which the callousness of this
Government goes. There can be no ice for this
callousness. It is utter incompetence, utter
neglect and indifference to the needs oF the
people. As long as they get the vote every five
years, they do not care.

That is the attitude of the Government and
that is what needs to be changed. While I
personally would like free enterprise to
flourish, a free peasant to flourish, I would not
be opposed to the Government directing a
peasant, telling him what to do, if he is told
efficiently, if he is told what to do in time.
That would help us to solve our food problem.
But we have not got an efficient machinery to
educate the farmer. We blindly copied an idea
of giving land to the tiller. After having given
him land, the poor peasant does not know what
to do. So, he produces what he can, even
though he could produce much more from the
same piece of land if he was told how to do it,
if he was told what to do and when, if better
seed was available and if fertilisers were
available. This is what the Government should
do. It is doing very badly in all these respects
and that is why we have this situation when,
after so many
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[Shri Dahyabhai V. Patel}

years of freedom, we have to use bullets on
our people who ask for food, when we have,
to go with a begging bowl all over the world.
India is the biggest beggar in the world.
Everything you want. So far it was only
money. From this year it is b:gging for food.
What a shame to the country ?

SHRI N. SRI RAMA REDDY: Madam
Deputy Chairman, 1 heard with great
earnestness the two great speeches made from
that side of the House on the food problem of
the country. They also admit that this is a very
grave crisis so far as the food problem in this
country is concerned. We are facing a mighty
crisis and how to get over the crisis ought to
have been the approach of our two friends,
instead of capitalising on the situation for
political purposes.

Now, my good friend, Mr. Dahyabhai Patel,
for whose birth and blood I have got great
respect but not for any of his politics, has been
proclaiming from this House that India has
been reduced to a state of beggary so far as
food is concerned. India, he says, is the biggest
beggar for food. And he was also pointing out
the various countries which have made their
contribution by giving relief to the famine-
stricken people of India. He was also
acknowledging with thanks and with gratitude
the various forms of help that was sent to us,
but at the same time he was accusing that India
has become a bsggar today. How can he
reconcile these two stands of his ? I would like
to know it. Was he telling it. .

SHRI LOKANATH MISRA (Orissa): It is
difficulty in understanding.

SHRIN. SRI RAMA REDDY: Except that it
was for political purposes, these two stands of
his cannot be reconciled. He was grateful for
the help rendered by those people and at the
same time he was condemning the
Government of India.

SHri LOKANATH MISRA: The point is.
the only difference is some difficulty in the
understanding of the hon. Member.

THE DEPUTY CHAIRMAN : What do
you want?

Surl  LOKANATH MISRA: 1 would
explain it to him. I am only acknowledging it-

(Interruptions)
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SHRIN. SRI RAMA REDDY: This stand is no
good. Capitalising on a grave crisis for
political purposes is absolutely no good. Does
he or does he not know that there has been a
devastating failure of rains this year causing
the greatest havo-on food production .

SHRI LOKANATH MISRA : And who is
responsible for it ?

SHRI N. SRI RAMA REDDY .. in a
century. For rain, not you and not I, it is all a
mystery of the sky.

SHRI LOKANATH MISRA: Irrespective of
your Five Year Plans in the past eighteen
years ?

SHRI N. SRI In a

RAMA REDDY:

century such a great failure has not occurred.
Does not my friend realise that in a century,
for the first time, such a great havoc, natural

calamity, has occurred in this eountry on
account of the failure of rains? This is
recognised bv all. not only in this country. I
our hon.
Member. Mr. Dahyabhai Patel, does not have
the patience to be here. I would like to quote
from the authority of the Food and
Agricultural Organisation about what the
situation is. It is not only in India. There has
been a great failure in Australia. There has been
a great failure in New Zealand, in Africa, in
Europe and everywhere else. Th, whole earth
probably has moved on to a situation or belt
where rainlessness prevails this year. I do not
know and I cannot explain it. The situation is
that everywhere there has been failure of
rains. (Interruption). Please do not disturb me. I
will quote from here and let my friend
opposite note it. From 1934 to 1938 Latin
America had a surplus of nine million tonnes
every year. During 1960 all the surplus was
wiped out and today they are in a great deficit. |
am quoting from the FAO and it is not mine.
Similarly, during 1934-38, East Europe,
including the USSR, had a surplus of five
million tonnes. During 1960 the USSR and other
East European countries are deficit to the extent
of 14 million tonnes of food. Will you say the
same thing to those countries ? Do you think
that only on account of the Governments of
those countries such a situation has arisen ?

SHRI LOKANATH MISRA: That
capitalising ?

inot
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Surl N. SRI RAMA REDDY : During
1934-38 in Ash there was a surplus of two
million lonnes. In 1960 the deficit in Asia was
16 million tonnes and in 1966 the deficit is 30
million tonnes. Similarly, the situation in
Africa is not any better. Therefore, it is an
extraordinary calamity tha; we have been
called upon to face and my hon. friends on the
Opposition Benches should, give thei-r co-
operation to solve this grave problem.

My good friends. Mr. Vajpayee and Mr.
Patel, have been saying that there had bean
shooing when the people had been asking for
food, that this Government had been
answering them with lathis and bullets. Far
from the truth. Of course. I very much regret
that a boy of ten years died on account of
firing. Do you mean to say that if the intention
of the Government was to answer hunger-
marches with bullets, a boy of ten would have
been aimed at to be killed?

SHRI LOKANATH MISRA: They want to
reduce the population.

SHRIN. SRI RAMA REDDY: Certainly this
is belied. Probably it is for other reasons. I do
not know. I am not well posted. Probably Mr.
Subramanian! will be abl? to speak well on the
matter, but my vely common sense tells me
that a boy of ten years could not have been the
target of attack by ihe Government in respect
of hunger-marchers. The people would have
been dealt with in a much better way, if only it
was not for reasons other than answering
hunger-marchers with bullets und lathis.
Please, for heavens' sake do not make such
ungenerous remarks. Please co-operate and let
us see how many countries face this situation.
More than half of India is facing this situation
and has been affected by drought. The result is
that production has fallen down tremendously.
Mr. Vajpayee was talking to tis, but let us
estimate what the shortfall in food production
is. What is the food budget ? He himself did
not say it. I would like to tell him that last year
we produced 88.5 million tonnes of food. On
top of it we imported 7 million tonnes of food-
grains. All this was consumed by the people.
Last year nearly 96 million tonnes of food was
consumed. This year we have hardly produced
76 million tonnes, according to the estimates.
That means 20 million

[ 2 MAR. 1966 ]

situation in the 2J12

country

tonnes is the shortfall this year, on account of
the drought conditions prevailing in the
country, not only in this couniry but also in
other countries.

SHRI ATAL BIHARI VAJPAYEE: Even
the Minister does not claim a shortfall of 20
million tonnes.

SHRI P. K. KUMARAN: Even the Minister
does not say so.

SHRIN. SRI RAMA REDDY: It is all

based on facts and figures. Anybody can
justify these facts land figures. Thsse are not
myths that I am quoting. Of course. I am very
glad that attempts are being made to cope with
the situation arising out of the shortfall of 20
million tonnes of food. The other countries
have been good enough to share with us our
great short-fall this year, and probably 10 mil-
lion to 12 million tonnes of foodgrains he is
going to import. For another 10 million tonnes
he has got programmes. I do not know if my
good friends have seen this book. He has
programmes for producing high-yielding
varieties of foodgrains. This book has been
placed with us. Lands to the extent of 4.5
million acres are proposed to be brought under
various hybrid varieties of crops like Taichung
Native 1, Tainan3, hybrid maize, hybrid jowar,
hybrid bajra, etc. All these are high-yielding
varieties. I am absolutely certain that a great
innovation has been brought into agriculture.
The capacity of these hybrid varieties is
enormously great. They give three or four
times more yield per acre. I am sure that with
the introduction of these varieties we will be
able to step up our production. Another
probably 10 million tonnes of foodgrains are.
going to be produced by this scheme. This is a
new technology that has come into our coun-
try. It is spreading like wild fire. Every farmer
is taking to it. In place of only 5 or 6 quintals
of bajra or 3 or 4 quintals of maize yields
today, it will yield up to 40 quintals. Such
programmes are being taken in hand. After all
in a country where there are 65 million
farmers, you cannot educate them overnight.
You cannot revolutionise them overnight. You
cannot do that. Probably you will only create
trouble by that. But it is a question of taking to
new ways of technology, and it takes time. But
I sm very happy that in spite of the fact that
there have been trouble creators in our country
mainly for
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[SHRI N. SRI RAMA REDDY] ihe sake of
politics and not at ali ia the service of
agriculture, in spite of that, I am absolutely
certain that people are going to take to this new
method, and we are going to solve this
problem. I am saying this because of my own
personal experience. | have taken to the
production of hybrid maize and it has come up
exceedingly well. Today I have received a
letter saying that the District Collector came
and saw my farm along with nearly two
hundred people and they felt so happy to see
an enormously good crop within only 30 or 40
days. The innovation itsel is a recent one. Five
years before this was not known. It is now
spreading I am sure it is going to save us. This
is a challenge. Really the crisis is a challenge
and we are going to face it. We are going to
see an enormously good crop within
successful. This is a challenge opportunity to
educate the people, to make people take to new
methods of agriculture and see that the country
is self-sufficient. We should; not be getting
defeatist, we must not develop cold feet we
must be courageous. I am sure if only my
friends give up these politics and concentrate
on food instead of simply criticising, night and
day, things will be all right. What an
ungenerous statement has been made by my
friend. Mr. Vajpayee, when he said that the
Food Minister in order to make his own
opinion prevail appoints experts of his own
class or his own relatives, and that he makes
them say what he has in his mind.

SHRr ATAL BIHARI VAIPAYEE: I did
not say anything like that. What I said was
that if the experts do belong to the Ministry of
Food and Agriculture, they
are likely to be influenced by the view of the
Minister. I did not say that he has appointed
his relatives. The hon. Member did not
understand me.

SHRI N. SRI RAMA REDDY : Anyway at
least I am very happy for the correction.

SHRi ATAL BIHARI VAJPAYEE: He
should correct himself. He did not follow my
speech.

SHRI N. SRI RAMA REDDY : I have
taken, the English translation here. 1 am
saying this after following the English
translation. You may accuse me that I do not
know Hindi. Anyway I am happy, ir
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is ungenerous to say that. He is as much a
patriot as you ore. We want solutions to the
problems of the country, not political slogans.
That is why such ungenerous statements
should not be made. We are all after one
problem, that is, to make this country self-
sufficient in food, and that shall be our aim
instead of trying to pick holes and doing every
sort of thing. That is not generous.

SHrRT ATAL BIHARI VAJPAYEE: What a
tragedy he is the Secretary of the Congress
Parliamentary Party.

SHRIN,. SRI RAMA REDDY: That has not
made me any less patriotic than anybody in
this country or in this House.

Madam, agriculture is a slow process,
everybody knows it. In this country parti-
cularly out of 340 million acres of sown area
250 million or 260 million acres entirely
depend upon rainfall. If the rainfall fails. Mr.
Vajpayee or Mr. Dahyabhai Patel has to
complain only against God ind not against Mr.
Subramanian!. Please pray for better rains and
the problem will be solved. Anyway, efforts
are being made in other directions also. In
spite of that I would like to earnestly appeal to
the Food Minister that the Indo-Gangetic plain
can feed the entire nation; there is an ocean
buried under the soil of the Indo-Gangetic
plain. One tubewcll could irrigate thousands of
acres. Therefore, the solution of the
agricultural problem of this country is to go
into this question and get the Ganga from
under the soil. There is plenty of Ganga water
under the soil. Please make an attempt and
give 1 lakh of tubewells to U.P., 1 lakh to
Bengal, another lakh to Bihar and another lakh
to Punjab. In tbe entire Indo-Gangetic plain
there is such a huge quantity of water and I
know it. Therefore, if you take out the Padala
Ganga, you are sure to solve this problem of
agriculture. After ten years there will not be
any more problem. We are not going to
depend upon the skies any more, because there
is plenty of Ganga water under the soil.

SHRI JOSEPH MATHEN (Kerala): He is
talking of Padala Ganga. Who will be
Bhagirath ?

SHRI N. SRI RAMA REDDY: I suppose I
am not raising very many controversies, but
all the same I would like to
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point out to the hon. (Food Minister that I am
not happy with regard to the efforts that are
being made for internal procurement, though
his efforts for procurement from outside the
country has been an enormous success. |
would take this opportunity of offering my
grateful thanks to all those countries that have
responded to our call in this hour of great
crisis. Those countries are helping us in a
"very big way. I am very grateful for that, but
I would like to tell my friend, Mr.
Subramanian! that with the efforts that are
being made to make an effective internal
procurement 1 am not quite satisfied. The
procurement has been very lethargic. It has not
been as satisfactory as it ought to have beth
Therefore the tempo of internal procurement
must be increased. Further there is a snag. As
was pointed out—MTr. Vajpayee or Mr. Patel, |
do not know which of them raised that topic—
the question of more control in the field of
agriculture from the Centre is very important.
It might be that the ¢ Constitution provides
that agriculture is a State subject and the
Centre cannot do anything. But if there is any
shortage indents for greater amount of food
are simply thrown at the face of the Food
Minister o'f the Government of India, and they
think that is the responsibility of the Centre to
supply them enough food. Not enough
effort is being made

either for more production or P.M.
more procurement.  Therefore, I

say that something has got to be
done. So I have given notice of a Resolution
that there should b, an Expert Committee
appointed to go into all these problems in an
integrated way and see what can be done in
the matter.

They were complaining of the zonal res-
trictions. Without zonal restrictions, what
would have been the fete of the country ?
*Complete anarchy. It is possible now by
making each State a zone, to identify the areat
of shortfall and the areas of surplus and it is
possible to make efforts to procure, to make
effective procurements, in surplus areas and
distribute in areas where foodgrains are
needed. But if the whole country, the entire
continent is thrown open as one zone, what is
going to be the fate of the country? Even with
State trading, even with zonal restrictions, my
friend was M21RS/66— 5
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complaining of the disparity in prices from
Punjab to U.P. from U.P. to Madras and from
Madras to West Bengal. All these difficulties,
whether they are right or wrong.

Pror. M. B. LALL (Uttar Pradesh) : He
was not pointing out the disparity in prices, he
was pointing out the profiteering by the Stats
Governments.

SHRI N. SRI RAMA REDDY: Profiteering
wherever it is, is bad. It has got to be
condemned. I do not know whether the
Government resorts to profiteering. It is rather
difficult for me to believe that Government, in
this hour of great crisis, takes to profiteering.
It is enough if it saves 'IS from this situation. It
is enough if it gives us some food to eat and
saves the country. But if anybody says that the
Government takes to profiteering, it is
difficult for me to believe it. I do not have any
figures. If you have any figures, please talk to
the Food Minister. I am not going into details.
He is the authority.

(Interruptions)

With regard to rationing, rationing is a
must. Unfortunately this country has been
called upon to face very many situations. We
expected that the Himalayan mountains were
going to give protection to this country for all
time to come and unfortunately, the
Himalayas had to be protected on account of
the treacherous act of China. We expected that
the farmer in the village was going to produce
food and that food we could procure and
distribute in the urban and non-agricultural
areas and thus save the country. But it is the
ryot and the small farmer in the village who
are now required to be fed by Shri
Subramanian!.

THE DEPUTY CHAIRMAN : You have
taken 20 minutes.

SHRI N. SRI RAMA REDDY: This is the
situation which we are facing and we shall try
to solve it as best as we can.

I would like to caution my friends not to
cross the limits of decency in either trying in
their attitude to capitalise on politics .

SHRI ATAL BIHARI VAJPAYEE: He is
talking nonsense.

SHRI N. SRI RAMA REDDY: . . . for their
political . .
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SHRI ATAL BIHARI VAJPAYEE: What is
he talking? Who has crossed the limits of
decency ? Perhaps, he does not know what
decency means.

THE DEPUTY CHAIRMAN: That remark
was not called for and proper at this juncture. I
do not think that you should reflect in that
way. Nobody crossed the limits of decency.

Shri Khandubhai Desai.

SHRI KHANDUBHALI K. DESAI (Gujarat):
Madam Deputy Chairman, particularly this
year we are face to face with a difficult
situation as far as food is concerned. I would
not like to go into the detail about the neglect
or what has been ignored during the last
decade in the matter of food Und agriculture.
The present Minister may not be wholly
responsible for the difficulties which we are
passing through. And I am afraid, because of
past neglect, the food situation in the context
of our agriculture, would have to be faced for
nearly a decade more.

At the outset, I would say that now we are
passing through one of the worst limes as far
as the food supply is concerned. Within a short
time, Government must make up its mind
regarding the food problem, in a long range
way. The only year in which, I remember, we
were out of difficulty was the year 1955. when
the prices were low and we had to give price
support. Then we became complacent and
concentrated more on sophistication, on large
industries, and other things. I do not mean to
suggest for' a moment that we should not have
gone in for industrialisation. But some of us
often and on pointed out on the floor of this
House to the Planning Commission and the
planners that the development of agriculture
and food and indusiry should go pari passu so
that an imbalance is not created. Tlie present
food difficulty is mostly due to this imbalance.
And par'icularly this year we are facing
Unfavourable * nature. Even if we are not
faced with unfavourable nature, still the food
difficulty would have been there. We have
been importing from year to year more and
more food from outside, from two million
tonnes per year to nearly 10 to 12 million
tonnes this year. Even last year when; ft was
supposed to be a bumper crop and when the
nature was so favour-
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able, we had to import seven million tonnes. It
is not good. Nature, this time, has shaken us
from our slumber, I think. Therefore, it is time
now, when the Fouith Five Year Plan is still in
the making, that more attention is paid to food
and agriculture.

The difficulties that the country is facing in
regard to food and agriculture in all its aspects
also jeopardise the industrial expansion which
we have experienced during tbe last year.
Most of the industries, us we know, are based
on agriculture. Agriculture and industry go
together and any improvement in agriculture
will not only give us food but the improved
methods and the opening of the mind of the
peasantry will also give us better industrial
raw materials.

With little hesitation, I might also say that
whoever was inspired by or thought of the food
zones, has tendered the greatest disservice to the
nation. But after this is done, I do not think it is
wise for us today to criticise it' any further but
we should see as to how best we can get out of
the difficulty which is more or less man-made.
It is very difficult to convince the people of the
deficit area that they should get wheat or rice at
nearly double the price at which it is available in
the surplus area. | Let us see how this country in
the matter of agriculture and industry is situated.
Fortunately, for us every State has go; some
surplus in one commodity or other. Some States
have got surplus corn, some have got surplus
cotton, some have got surplus oii-seeds, some
have surplus coal, some have surplus jute and so
on. Now, Keraia has got surplus export trade.
Suppose this particular scheme of considering
every surplus State as a sovereign State under
the charge of a Chief Minister comes into being,
what is going to happen to this country V It is
bad. It will set in motion disintegration, to say
the least. To say that every State should be self-
sufficient in food is to talk of the' impossible in
away for the time being because land water and
rains are not equally distributed. Some tend and
some climate are entirely suitable for a
particular type of crop, which is good for the
nation. And, therefore, I will plead with the
Goverment that sooner the zones are abolished
the i bet'er it is for the country in every way.

Then, Madam, I would like to s&y that the
estimates of deficit in food and surplus
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in food in state zones are also not correct.
When a psychology of scarcity is created and
different zones are created, it is but human for
the Chief Ministers Und tbe Agriculture
Ministers of those States to exaggerate their
deficit. The surplus of the States is shown as
less and the deficits are shown as more, and
therefore, according to the figures that are
made available to us, the deficit in the country
as a whole is multiplied which again creates a
vicious circle and creates a psychology
whereby everybody goes on exaggerating.

Then, Madam, let us understand that our
country is a country of small peasants The
Nagpur  Resolution on  paper  has
recommended co-operatives.

SHRI P. N. SAPRU (Uttar Pradesh) :
Cooperative farming.

SHRI KHANDUBHAI K. DESAI: [ am

just coming to it. Now, Co-operative farming
is a substitute for large-scale agricultural
production, and we want to imitate, if we can,
large-scale agriculture by tractors and what
not by imitating what is happening in some of
the countries of the new world like Brazil,
Argentina. Canada, United States, etc. It is
nearly ten years since we passed this
Resolution, but we have not .bean able to see
it through. The peasant is very much attached
to his piece of land, whether it may be 5 acres
or 10 acres. That does not mean that I am
against co-operative farming. That is probably
the best way. But idealism and practice differ.
The peasantry would have to bj educated. Till
than what is to be done ? You cannot wait as
far as food is concerned. Therefore, some
alternative also should be thought of, namely
how to make the small peasant and the small
farmer utilise ,the smaller instruments of
production instead of abandoning the whole
idea of co-operative farming. You have
imported so many tractors, big tractors. They
are lying idle, as I understand, for want of
spare parts, and even, I am given to under-
stand, for want of good know-how and good
techiiiciaris to work them. Anyway, it is no
itse crying over spilt milk now when we have
found that we have failed in so many aspects
during the last ten years. Let us riot lomrhit
that mistake again but plan agriculture in a
way so as to yield more food.'
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Madam, I come from a peasant family. All
my relatives are themselves peasants. Two or
three of them I know particularly. They are
able to produce on their land 2 to 2i times of
what they produced earlier. So it is possible. It
can be done. It is good that with the Food
Ministry has been merged the Ministry of
Community Development. I do not know why
it was not thought of eariier. A lot of people,
young-men, with some agricultural frame of
mind, what are called village workers, had
been vegetating all these ten years and
wasting their time and money of the country.
What the farmers require is rudimentary
education, how to produce more. The village
workers should not go on sermonizing them.
There are progressive farmers who know their
job, ond once the scheme is placed before
them they take to it.

Madam, we have been hearing a great deal
about chemical fertilisers. Of course, chemical
fertilisers is a must. I have no doubt in my
mind about it. But at the same time organic
manure in the form of millions of tons of
cowdung or animal dung, that is being burnt,
could have been saved. That could be done
only by education. If green manure could be
mixed up with chemical fertiliser according to
the best technique it would be better;
otherwise it is said that if chemical fertilisers
alone are used without the proper admixture of
organic manure or green manure, the land is
spoiled. I do know-how, but that is what is
being said by the agricultural experts. When I
again suggest the saving of mil-ions of tonnes
on organic manure, I had suggested it on the
floor of this House about seven years back.
There is no «se of again talking theoretically,
because 'domestic Kitchens' is a continuous
affairs, and domestic kitchens are increasing
every day owing to the large increasing
population. Now they have to be given a subs
itute 'omestic fuel and I suggested about five
years or seven years back that we.have got in
this country large deposits of low grade coal.
Now at least, it will be a good investment to
make, and the investment should be made in
turning the low grade coal into domestic fuel,
soft coke as it is called, low carbonised coal as
it is called, and the result will be that while
producing low grade domestic fuel in the
mines you will be creating various gases; you
will be having a lot of by-products also.
All that
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would have been done then. I made an
enquiry some time back in the Planning
Commission as to what had been done
about that proposal. I was informed that
there were different opinions that some
pilot plant was being thought of at the
Central level. Now for food and agricul
ture I think substitute domestic fuel also
must go side by side, and the village people
must be educated to use this soft coke for
their kitchens. This is also a suggestion
which some of us have made repeatedly on
the floor of this House. But very little
attention has been paid to it. As I said in
the initial stage, let us riot be complacent
and think that there will be good rains next
year or the year after and that the food
problem wiH be solved within five years.
That way I am not a pessimist, but I must
say that the food problem will be with us
for nearly a decade because, even if the
initial steps are taken immediately as on
emergency, it will take quite a long time
before the improved method of agriculture
the improved utilisation of manure and the
improved water facilities materialise, it
will take quite e long time before you
succeed in educating the ordinary peasant.
Therefore, the agriculture of this country
would have to be thought of indigenously,
in the light of what suits us best. Some
via media between what the Western coun
tries have done, and wh'at countries like
Japan are doing, some such via media,
would have to be found out. We have got
to remember that our agriculturists are
very intelligent und are prepared to take on
anything new and better. But what is lack
ing is our determined will, a will to approach
and educate them through the proper
Community Project people. Community
Project people have been created only for
this very purpose, to educate the farmers.
But I must say without fear of contradic
tion that the Community Project organisa
tion has become, in most of the villages, in
the rural areas, the laughing stock of every
body. ,

SHRIP. N. SAPRU : Quite true.

Smu KHANDUBHAI K. DESAIL: Now,
under the able and efficient guidance of our
young Food Minister this personnel, which is
in a large number, for the time being
unwanted, will be utilised very properly. If
properly utilised, they can give fillip to
agriculture.
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(Time bell rings.)

Five minutes more please.

THE DEPUTY CHAIRMAN : You have
taken over twenty minutes.

THE MINISTER ofF FOOD AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHrRI C.
SUBRAMANIUM) : He is a senior Member.

SHRI KHANDUBHALI K. DESAI: Only two
minutes more, and I have done.

SHRI C. SUBRAMANIAM: Five minutes.

SHRI KHANDUBHAI K. DESAI: I have
placed before this august House my humble
view that in the next five yeais we may not
become self-sufficient in the matter of food.
According to me it will have to take more.
Now keeping that in view, all the cities-
whether the Chief Ministers like it or not—all
the cities with a population of five lakhs and
more should be cordoned off. that is, rationing
would have to be done in cities with a
population of five lakhs and more.

SHRIP. N. SAPRU: Three lakhs.

SHrRI KHANDUBHAI K. DESAIL 1
should say five lakhs because I am a little
wary. You are a radical man though older, I
know, but I am a little conservative. After all it
should be remembered that a yard stick
decided on should apply uniformly throughout
the country, whether it is one lakh and more,
or fifty thousand and more, or twenty-five
thousand and more, but you should not put
into your mouth more than you can much,
because we have had our past experience. So
let us give thought to and prepare ourselves
from now on for a smooth passage taking a
long-range view of the matter, and let
rationina cover, to start with, cities with five
lakhs and more. Now that wiH cover
anywhere from fiteen million to twenty
million people. It is those people who have got
large purchasing power, and who create all
fltese problems.

SHrIP. N. SAPRU: Quite right.

SHri KHANDUBHAI K. DESAIL: Now
there is the State Trading Corporation. You
have created all the structure™ institu tions. All
the institutions have been created but may I
say with all humility that they have been
created in a haphazard way and never looked
after with a view to tlieir
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proper utilisation. We passed here the legis-
lation for bringing into being the State
Trading Corporation, and we all paid tri butes
to the then Minister who piloted thi Bill and
said that he had done a good job by going in
for the State Trading Corpo ration. But how
has State-trading fared 7 Therefore, all the
instruments that you have created must be
given life, and if some of the instruments that
you have created are not working well, 1
would suggest your closing them down, and
keep only those institutions that are worthy of
retention by their utility. Therefore, rationing
in citie with a population of five hundred
thousand and more is t» must, and our Chief
Minis ters of States, whether the States are sur-
plus or deficit in food, must take to this step of
rationing. Now rationing is not ;i happy state
of affairs, it may not be good psychology, but
then, in the present circumstances, they must
all take to it whether they like it or not. The
country should bi viewed as a composite
whole, and if there is scarcity of, or less food,
it must be dis tributed equitably throughout
the land That is all I have to say. Madam, on
thi food situalion. You may go on importing,
but there is nothing like producing more in
our own country. Thank you.

ot wmE Awww (7)) o g
fewdt S, & 1w T S #1 AwdiT
%7 A § O;ifF 3% mdeine
¥ ATET AT AT AT AT IR
TIH ST A Ai g2 F77 FF s gw gme
7 " AN T F IAA G9F1 q81 THEI
A ar ) wg mz g fr foew dww W
9 I AWEAT 97 FF 37 TE 4T A9 A7
T TS T AT few fam g fr
AT FH T T T &9 fEar fras
T HEE A ZAAT AMW G Z0T
IR A9 TEA AT F1 Faar 47
w1 a9 2 [§ oadar wogr a= a9 %
AT AT gWT U 0 ST AT AR
FA1 | § IAFT WA fAAm@n s g
f& & A9AT 9907 &1 97 7 FFT 9%
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SHRI N. SRI RAMA REDDY: That was
about the economics of agriculture, not the
food situation. Today we are discussing the
food situation.

oft WA AW I TF 41 a3 e

foavora o7 Ten w7 T2 49 )
SHRI S. S. MARISWAMY (MADRAS):
Then he was speaking as an agriculturist and
now he is speaking as a Congressman.

iy | AT - § Fsie aifza §

U A qEer WAl g i+ ew e
s wfea foaw fa fergam & ot
&I &1 ada ’mwT fam 5% Aol Ga1are

F Wg-mq 7 A AT AT w87
qeE TEHA T ATNA KT E ) T AT E—
"World Red Cross Appeal for Food Aid io
India : The International League of Red Cross
Societies yesterday appealed to its members
to supply powdered milk and other protein-

rich foods to relieve the 'alarming' food
situation in India."

"French Food Aid: France will gift
powdered and condensed milk, vitamins and .
insecticides collectively valued at Rs. 1.6
crores to help India in its food crisis."

M9 g f4ad wE &t 7917 ¢ 5
forr sisr widr gfaar =i g€ B ade
v & fau f fesgena & &fws 2
Tqr 8 |17 IaE A A faE AT H
TAIHT | FHIT HHET|
A7 TmIERT s we fewdmr ¥
AT Ha 3 9 ¥O=F A 2
"Tham and Sen Appeal for Food Aid to India :
According to U Thant and Dr. Sen, 100
million people in seven large States have been
affected by the food shortage. India requires
from 11 million to 14 million tons of

foodgrains and 130 thousand tons of

powdered milk to overcome the shortage."
AT AT R 2 AW 11 & 14
faferaa za w2 1 9%75 2 A
Ui FWIT H ALY E INH AT H 0
aa7. 77 faa=t & famw & sy gae
HATAT ATEAT F |

AAa<tH 3 92

"Smaller quantities may be available
from the U.A.R., Argentina and Cambodia.
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[l srra AT |
The U.A.R. gave 35,000 tons last year though
the deal was for 60,000 tons Altogether, India
may be able to secure five to six lakh tons of
rice this year as against about seven lakh tons
in 1965."

10 fafags zq w9 27 sedaT &
foa var & &7 ot avg & ww oAl &
A AT W Y2 E ) T OAYE W OeW
F4 fraar star wifed o0% o7 ¥ 39
AT FAar g 2 owifs ww owwg
il gfaar gm? fan s gve 9
W o g% @ ofte gW IEET | AE
FLA TR E | o2 ew, ot 4 21§77
&0A g fF ow aew A1 g9 fagoma
2 A A a0E 99 AT 47 2
& & ag §% 0w 13 weAd w7 frEm
T3T gAT & T W a1 3w faar @
HT9FT 9Z F7 AT 47 1247 &

"Wheat Glut at Moga while country suffers
from shortage : Over three lakh maunds of
wheat worth about Rs. 72 lakhs hove
accumulated here when certain States are
suffering from an acute shortage of food.
When so much wheat is available why it is
not being procured by the State either for its
own reserve stocks or for other States is a
mystery. Reports are there that the stocks
were kept in the hope of making money on

the abolition of the Food Zones for which
pressure is being now put on the Centre."

ITHE ViCErCfwtRMAN (SHRI AKBAR ALI
KHAN) in the Chair]

I AT & AIE wwmnr o1
Tl B, TG T A AT 2 - i
AR ®F W AW 9¥ AFAT A=A
AT &, FAT AET AT 4T g R
f& avat @zt €1 wodt & <97 e o
T 1T FgA 7w 5 3 w7 mfmhe
¥ ®T & WA 97 T £ A1 a7 A
e | 3 FgT A froeard Aol i
$@ TE AT FE 2 FIT qT AT
TEr gAT & oW wwew, dwW, A
EIeah o R T s e
T a7 & fv Sav wrew e
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H iR 64 To Wi fFa=e & A% AEe
¥ 59 %o ufq faew faw w1 21 @y
A FAYT NI NTH H WEHC AATH
FiEAT § 991 64, 65 wWH fHEEw
FIEAT TET | G4BT FET aF WEE H
AT & I9F 58 % 60 Fo famea o
AFAT 2 | T FHT GO FT OAEZ F
AT 172 g1 @ & AT T IAE
T & 7wy qorg s 2 e awt faeen
T T AL AT 2 | g ARl 97 S
FOH FHE A AL AR F AT 4 AT
FH AT ® FT 4 Sy 41 ) o qe
9T AT &I AT T2 ¢ auiE oA
T 21 AT e § ST e
AT TET § IARI IAAT TG AT W |
AT ST FE ST A9 § @ 97
Az we faer wqr 2 sive o adw
A9 T2 & AF FW A FE qET 2
#te gfqar &1 avure far oo 2
fr fergram & Sfim 21 @r § 9% ag
qv FE & @ & f s ag) faa
@2 AT AW OTEN AR AW A9
AT q FHIT AATAT &l dwdl AT
AFT A g1 T S R
Far fa zw foasid 2 o 2 A A
zrem 77 @ oot e e g 2
IO AT &0 F A 7 #47 R § aw
ofF g g 1Y § 4% FRd 2
"The result is to feed the malicious humour
ond propaganda of our ill-wishers all over the
world. Radio Peking, for example, has dug up
a decade-old Hindustani beggars song—'Bate.
Roti De !'— from some film, and plays it
frequently to malign us. Some graceless
Yank—Francis E. Raterman, Director of the
US Agency for International Development—
has made the derisive statement that one

Indian out of 23 is fed entirely by the PL-480
foodgrains."

ara faadl gww o ae awEe
wEl A qw A At o7 afeee &
ST T, A AT S g i fafaeT
AT WH FT W E | ATHRIAZ AT
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AT AT ENAT 91 s A
w1 uF Hifewr g o i F 4=
s w7 a¥ frrgerm § qandr & @
q avie 11§ I 39 A2 A
AYA TIFL GAMT AVEAT E A I
F1 31 a=41 9 fggeam & @w F 777
# fau &= 4t
Pope Renews Plea to help India : Renewing
his plea for help for India, Pope Paul VI stood
today at his studio window and publicly read
a letter from two Italian youngsters who sent
him their savings for the people of India. A
down pour drench J 6,000 persons who stood

in St. Peter's Square for the pontiff's Sunday
noon blessing.

Vatican officials said the letter came from a
boy and his sister, Emilio and Lucia, who
wrote on behalf of themselves and a baby
brother of a few months.

The officials did not identify the children of
their city, but said they sent the Pope U few
thousand lire' (1000 lire make about Rs.
7,601.)

'Listen to the letter' said the pope,

'Dear Holy Father : Papa told us about the
troubles of the Indians and that you explained
it is not possible to be good Christians if we
do not help our poor brethren. So we have
decided to send you the money we saved.
Papa and Mamma said, it would be as if they
had four children instead of three.'

T qYE 1 A19A § A1 T a0 A fggeary
¥ qafead s gFzEr e
W 8 AT HATT WU ST @ 2
WA draw W wd froaw
AR FT IAR ATAH FL B E |
79 9g 4 7 &< Jifw fegew 7
TAAT AT THLAT & PR AT IH s
[ HqT A FFW AT AFA Z 7 OAT
fogeft waat fod fadt 4 & gm
=% & 80 a1 90 fafags =7 wamw
far graw & 1 oF qiE T gfa s
& feam & s A faan s, fan
for qw ST &1 faerar &, a1 gaidt aewe
T fred amr gew F o ww T g
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& AL ¥ 91 I9F qfaF g 50
FTrz Arzfaat &t @ fawr qwx 2
1T &7 999 @ AN |7 AF4 @ | Al
¥ fafreey wifes & a7 quan wmar §
f& 9t s gATt ew § 41 9% ¥
9T AT § ¢ aew Aaiw §ifga,
T A ATEHT § ST AR gTA
STATHT AT% 20 {5 S/ st & s #
e o] A gAT FEd 4y 0 E
HIT T AW | I9 G ¥ 9 FreT o9
f& art fegmm & = aivwr 4
7 gag 3% 7 7 faq v, fow faa
97, A wEE AT F oA FEd A
afar w33 4, vt fggeam #§ 97
F1 A2 @ FFT 911 IgEr w=;T
aug 417 qog az 4 & ¥ 57 A
T2 AT F | ATHA FATA AIFTL AT
qT A T AT | FZ AR A HAA
qET §, ®@T f w 8, vy w@aw
A1 AT 0T WEEAT F | AT 99 qE
HTHTT TAT AT @it § At #at 9%
T2 AFECC TG FET G ) qg o T qEE
F7 99 ¥ owEd A fEmn s @ 9
f ¥4 wed w7t & 9Ty @{E FT AR

& wewl T AT WA FOT G ) OF TH

G/ o 91 A1 FATL UF WAL T 0%
e TIET AT | FAIEET 2T FC F T
amaE & T, 79 fEew o7 99w 91 | 3E0
A A a1 fF guiE agi qew 7 Gfa
g & it T aved qgi ¥ T-a
51 FT AR & g1 H H W F ;@
qZe ZW AT AT 421 ¥4 4 fF 3wt
BW A9 {F H AE FF d AT AL
A 99T ®4F 4 | A ZHA d A
q¥ F7El waT @S AT &, anA AT A
gfeareod foad@ & agm <1 &1
Fat A1 s gt fegram & far o
T &1 @ f S A= dan g @
4% Tar g & 3w fac qe 9= A1
TAT FF w1 1 A &, qry ghear v )
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[t s Avergor |
T AF qZ ALT T AT, 500 FIAT F4
FF 7T 97 47 57A7 8, T4 ANA AR
¥ qeRl & w19 T@T § | g4 i awA
#g T 41 ¥ gw q9d 63 97 | F a
Fiforwr &7 17 29 @97 &< e @@ Fm
71 ®iforr ww v # 0 AfEw am 2fEa
fe At o F ged wEl wrgr aw
fm & gare A & d T g
wewl § famrd o @ & 1 3wl vE-e
<9 941 & ATAA Argw 74 27 F AT a7
Fza ¢ f& 3w femram 41 sw
i & ford 9 =T | AT A 4
AT TEAT ATC B YA 72§ ) A T8
FAT WA T I AGAT F 9% AT A
gAT | 47 "r=Ar g iR g ard |

w1 g5 THA AW A7 @ fm 9 &

fad Z9T) FEFIT S 9T ¥EE W
T o & AT frreran # wvfu wE
FAT & | F97 i §7 377 7 719 fay
ara a9a w1 wfzAt § Wz 2 g
s @@t oW wr g fw oFrd s
FHA ATAT AR 2| qEE FT AVEHIC T
FEFT IIA AN T B F AT
g f& fom wifade & o weva & @
AT &, AR AT FVHTIN H FaT 1 FgAT
arizd & T 39 s &7 "9z o 6
fre smosr q2ar #7 a9g =mE fF
A gewl W ogwre wem w1 faa
o AT AE ATAT A F AT
fergeam & fory sfrar wiit | 9% fergeamsy
¥ ATH T OF AgA AEAAT 0T ¥

w47 Gam gem @ fr oaw ww-
FEIA FAL AL 1 O F | AT a8 g
7 fr wlereww awr & s owifed
A W@ W § qg Awwer §
fergeams & ot T g @ gaw o
FTIET qET FIET ATATE | AL OIH
A1 dto #ro #Ho &, AW F3w F, A
i Afawr F & s qpew F o A
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AT 7 g 6 TEe § IO AE A
1fzd, I9%] T F T F AN
a8 wear wifzd, A1 et aEi ® A
e wafot r daw e dedr A
AT FT AZF-AT T E oAFAT B
92H 9q FUI & TEg A1 & AR
FEA FAT AT 41 AT AT EETE AT
T F T avF § @t w3 G w9
9 f qrey o it &l @ weAr A
wz w4 7 g f& vl e femeae
W F7 9% A ) 0 & et FET
W FFA W AT AT FLAT 41, ATH
a7 fegemm & &W 0w 7 dqTOH
F R HFE T | AT G WA ® TR
qr ff o7 Wt FAC AT OAEAR 2
@ A 59 % #4193/ g A
T FT AT FTCEE T FE AT
71 4 7 9% a9 A% FA-AFH AT0R]
A g A { AT FEAT R IHET
TEAHTA F7 1 o FAET JfEd
e fag faaa smad do o Ao,
a1 iz e & 3g@ 4 oET & 79
7 @ Tt & 7@ 7 faw aw
q Ma7 11 J7e g1 A 51 arfy
AT FUIAT G2 g AE |

&9 fowd quw 7 o 2z a9 fFar
ar f& afmarm 7 WfEa g oW
oAt fear wm &0 A wid aemw
T A Az 97 F¢ gaar qr o dfewa
#le F1 91 aay fFar T e I
#A AT S A gf ow uwe
| | 9907 UF 05T § {9 Gay g o1 A
v @Y 7R GaT 79T | A A g dfEEa
1 EF TeorTH L AT SHA gardy GErEre
aga g " 1 o fafeery gl
arew fafrees & oma s=iT g
ard qwr A o qud & wEEr ¥
At & it IAwy fd adteg Wt o
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fer ot wr awg 2 f& awrdy wEEEe
TH ATE TAIAZ AL AT £ |

it wsta srarg (I WAW) A7
ARAT e wage T g A a1
g W AT G T geET AR A

AT ar |

=t W ATO™r - W A A7 AE A
721 § ¥ 9 arsde a0 & fr
FEr wufrar At A e 96
WISV A1 A AF AET A A7
qEHTT H1 waw A7 frar ) wiedr awe
F 7z a9t T T | 7 3T o A
FHA & W A AT qmm w1 e 2
forrty @ At fm s | A7 Al
AT A fFay | F A7 a7 FEA AR E
fr dfFsa Ze 8 e zaq i F
AT sz A At frar s A e
FaTaTT FIFr F7 AHAT 47 |

T FYTIA WEEg, oM F1 41%
AT FWTE GAH WAY q I AT
5 F g Ao fom oar safEa
fF @zt ot s A A=y d9 A
o avz ot e fr gar fea aded
917 faas aefre smafaat &1 wifar
H Ed 9T F 1 IR AT AT AT
A FrAg TE 7% & fF g 3| a7
F ot FO BT A & | qH wwhAT
A AT WET fAET | ATEw SEdEw
TR, 9 EH g a4 g AT F
f& agt &t Y9F A1 TEw Iw F owEw
St AN F AT w1 @ 3 F4 ogwi
et & SreraT 9% Taw Wy A/ 2,
&1 21 AT 970 =AW AT 2 AT WA
A AT AOE @ FAH A SR A T
Fr gt 2 felt 7 39 A A v 2,
faedt 7w a1 v o el § 3w 9t
T B A gIET ¥ o9 AW TEY
HAEA FOH O FIT AW BT FC &
TFT T A TR A & fAd e
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FT @I F | 4 oA A OF AR F
g #T TE 7 o W g Al =
# forrit g dmr g g 2 e EwTA
TTETT T/ qATF AT 3 AT FHI ALE F
AW FEn g fF s A1
T WAl 0§ AT § Fwwen g 6 A
ST zHTE AR faeea £ AT e W
A9 ATIA A F7 F RN ZAAT F AHA
9T 9% TR 8, 9 AW @ & aadr
2 ¥ e zway faadl & w0 &t F% A
AR TRAT |

T W wEar S g fF
TATTA FT BT A F | AN A
ATy gfar & agfadi & o ¥ & T
f az 41 few? 2 41 32 AgAd 9%
7z f fr 3= 28 @9 | @@ wF-
w2 aq |E F7 f2g | o fam I
77 frar. f& s=@ weAa &1, 90
agt W wrel vy fewe a7 &= fFa e,
A 9 ATH A% AT FHATAT ZTiAA
7ol & @ § fomdAr 3w eea =
Ffam AT A A F AT |
TEM a0 qew A fedd W mgwa
a7 @3 &7 faf # o f 7 F §
AT A ST 279 G G @8 | A
Z9 AT A7 F¢ "% 2 fF weyaE
7 fomer feor @ 39w1 ew @geE@
AT H 59 T | g IAHT TEL AZA HHA
& quF fF AT qOETT 39T WER
A TEOEA At q (fed 6 oswm
fam v @ w99 few? &1 FgaRE a9l
§aad fear 2 | 29 e W A g
qaeET g1 1fze |

¥ 4z wrean vw fame 7, avw 99
q FATET |

¥ qg FEAT ATEAT g ATEA Ju4HA
wgrg f& o g oifest & 3z &t
WG AF TR | UF A1 AETHZ F |
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[ s AvoE |
W T § 33T qTEH { AN
FH § | Za9 M1 faar &1 32 @
fratft | deeréw T8 ST I AT
g WM aEl F w=iffer oaw a0 #
T v feeftg @ & 9@ St g =6
f& ardz @ 9/ F7 g S | Sw
worra & avfaw g€ ot fawedt 7 7o gan
At arer = afedt & o omar s
e m e e W@ d 1 659
56-60 9T AT qE F | I 48 £ %
ATATE R A AT fEEn s, Jow
THTT A1 W g awwa g o aw
A% AT Flt A fergrar w1 s qrar
9T "I AF FT wHA A7 fregEAm
F AN T " AT AL T AFA |
=z Ffan ¢ { saaen wE1 afzw
w2z ifer & fgeprama o7 faard
T 47 & IH A9 A1 fgw aifE gw
fasft & 9w g9 A de s T
9ral 97 @ g A1 o994 qew F A
¥ 72 A GIT IA a2 ATAT T30 XY
AR Ul
SHRIMATI C. AM MANNA RAJA (Andhra
Pradesh) : Mr. Vice-Chairman, Sir, this food
problem has been getting the attention of this
House and outside for a few months now. The
problem is acute no doubt but to say that we
are famine-stricken is an exaggeration. I was
rather disappointed when the Minister, the
other day, when there was a question as to
how many States in the country were famine-
stricken instead of saying we were really not
famine-stricken, said that Madhya Prade-h,
Mabharashtra. Andhra Pradesh and several
others were famine-stricken. I was really sur-
prised. There may be shortage of foodstuffs;
there may be drought; there may be shortfalls
in expectations but actually we are not famine-
stricken. And this picture has gone abroad
also. It is a very sad thing that our Members

day in and day out go on saying that we are
beggars in spite of the
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clear statement made by our Prime Minister.
We are not beggars; we may take aid just like
any other country. No country in the world is
self-sufficient in everything. Some people
have industries Qnd no food, while some have
food and no industries. Some have ccal, some
have steel and whatever is in short supply in a
country is imported from outside. It is done
everywhere. It is a well established practice; it
is a well understood thing. So why do we say
that we are beggars? It is not at all fair; it is
not fair to our dignity; it is not fair to our
conception of things. It is not right. The other
day our Chairman was saying that a person
asked another whether he had stopped beating
his wife. If he does not say that he has never
beaten her, the presumption is that it was
being done. Like that when the question was
put as to how many States in our country are
famine-stricken, the Minister should have
contradicted it and said: "There are shortages
in some States; there are shortfalls in some
districts; but actually there is no famine."
Famine means dying of hunger. There is
nothing like that in spite of some instances
tbat were quoted by some. People probably
have died of poverty but not of starvation. I do
not know; I do not want to be contradicted. |
want a statement from the Minister about this
matter. Poverty, of course, we have got in our
country. It is there and even after eighteen
years of freedom we have not been uble to
wipe it out. It is a very sad thing. There are
poor people; even if there is plenty going
round, they cannot get two square meals a day.
That is a different matter. We should all be
very anxious to project a good picture of India
in other countries and not disgrace ourselves
by projecting our country in an undignified
manner.

Now, the Food Corporation came into
existence one year back. I do not know
whether we are better off after that or not.
Probably it looks very gloomy now because of
the drought this year and it is unfortunate ond
but for this perhaps we would have given a
better account of ourselves. Anyhow, "we
cannot say that we have done very well with
regard to either procurement or distribution.
We must take into our hand full control or we
must leave it without any control whatsoever.
There is rationing in some areas; there is no
rationing in some areas. There is
statutory
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rationing in some areas and there is informal
rationing in some other areas and some people
are left to get on as best as they can. I do not
think this is really a satisfactory situation.
Now, we have been crying hoarse for a very
long time—not only now—that we have to
produce more but what have we done to
produce more ? Have we given sufficient
incentives to the farmers to cultivate more or
have we created conditions to drivg away the
small farmers to the cities to get a better living
? Actually I know the children of farmers and
agriculturists feel that it is no use struggling
hard throughout the year on the land to get a
very small income at the end of the year. So
they go away as clerks or even as atten-ders to
get Rs. 100 to Rs. 150 in an office. That gives
them Rs. 1.800 to Rs. 2,000 at the end of the
year. If the farmer were to cultivate he has to
struggle very hard in sun, in rain, against
drought, against so many things. And there
are man-made difficulties also. We say we
supply them  agricultural implements,
fertilisers, loans, etc. but are they reaching
them at all ? Or if at all they rc.ich them, are
they reaching them in time ? The other day
one Punjabi gentleman was saying that these
things do not go to the agriculturist but to the
Aggarwal. This is a very sad state of affairs.
Our co-operative societies do not function
properly; our people are not honest; our
people are not sincere—some of them of
course—and so. the agriculturist suffers. For
everything they have to buy they have to pay
very high prices and they have to pay
incentives to get loans, to get implements,
fertilisers, etc. It is a very hard job for them.
So they feel that it is better to go and work in
a factory or in an office or anywhere else than
struggling hard on one acre or two acres or
even five acres. So better incentives must be
given to them.
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We have also been exaggerating the
situation When there is a shortage all of us
must tighten our belts and adjust our food
habits to tire necessities of the times. Instead
of that, what is the use of our friends from
Kerala saying that they want rice and rice
alone ? And what is the excuse given ? It is
that they do not know how to make chapatis.
Is it a very difficult thing? In fact we all
have learnt tfn\ from the Nairs coming from
Malabar. They all know it; it is not very
difficult. It is quite easy. People who shout in
the demonstrations can take it upon them-
selves to teach how to do this, how to make
clidpatii in an attractive 'way so that the
children do not dislike then. They can make it
in a variety of ways.

In fact. I have been pained to find th«U
even the Ministers are blaming the surplus
areas, particularly Andhra, that we are not co-
operating with the deficit States and
particularly Kerala. We are having rationing
and W2 are people who are not used to
anything else except rice. But we are eating
wheat. At least the people from Kerala
know—what is that .

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN): All right. You can continue .
tomorrow.

SHRIMATI C. AMMANNA RAIA : Thank
you very much.

THE VICE-CHAIRMAN (SHRI AKBAR
ALI KHAN) : The House stands adjourned
till 11 a.m. tomorrow.

The House then adjourned at five
of the clock till eleven of the clock
on Thursday, the 3rd March. 1966.



